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(c) 'if not, the reasons for the slow· 
ness of working? 

THE MINISTER OF STATE IN 
'THE MINISTRY OF AGRICULTURE 
(PROF. SHER SINGH): (a) No, Sir, 
The State Government have reported 
that various Sections of P.W.D. Ma· 
nual have been amended from ,ime to 
time; and that additional powers 
na\'e been delegated to Superintend· 
ing Engineers for expeditious imple-
mentation of irrigation works under 
the Drought Prone Areas Programme. 

(h) and (e). Do not arise. 

Condition laid dOwn by R.Bl. regard-
ing Central Financing AgeMY's Ad-
nnce to Economically weak and small 

fanners 

5531. SHRI ANNASAHEB GOT-
KHINDE: Will the Minister of AGRI-
CULTURE be pleased to state: 

(a) whether the Reserve Bank of 
India has ~  down a condition that 
Central Financing Agcncy has to ad-
vance at least 20 per cent of its bor· 
rowing from the Apex Bank to eco-
nomically weak and small farmers; 

(b) whether there is any demand 
to change the '"acreage" based defini-
tion of such farmers to the "volume 
of loan borrowed" based definition; 
and 

(c) whether Government propose to 
adopt such change in that definition 
at ~ SO far as the farmers in the 
chronically drought ~  areas are 
concerned? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI ANNASAHEB P. SHINDE): 
(a) Yes. Sir. 

(b) No, Sir. Some State Govern· 
ments have, however, approached the 
Reserve Bank of India for revision 
of ihe size of holdings adopted for 
definition of small farmers on the 

basis of average size of holdings and 
type of land cultivated particularly in 
semi-desert, drought-prone and hilly 
areas. 

(c) Suitable modifications have 
been made by the R.B.I. in chroni-
cally drought-prone areas in Gujarat 
and Rajasthan. 

Fish imported from Banrladeab. 

5532. SHRI SAMAR GUHA: 
SHRI K. M. MADHUKAR: 

Will the Minister Of AGRICUL-
TURE be pleased to state: 

(a) the total amount of fish, in 
terms of rupee value, imported tram 
Bangladesh by the end of February, 
1973; 

(b) the reasons for the shortfalJ in 
the imports of fish; and 

(c) the measures adopted for im-
~  fish imports from Bangla-
desh? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI ANNASAHEB P. SHINDE): 
(a) About 840 tons valued at aboul 
Rs. 50 lakhs. 

(b) Import of fish is being made 
from Bangladesh in terms of a Limi· 
ted Payment Agreement entered into 
by the Government of India with the 
Government of Bangladesh for a 
period of one year which effect from 
27th March, 1972 which has now been 
extended upto 27th June, 1973. The 
target of import was fixed at Rs. 9 
crores worth of fish during the pe. 
riod of the agreement. Several mat-
ters relating to the trade had however 
to be sorted out between the two 
Governments before the actual im-
port of fish could be commended. 
There were no suitable exporting or-
ganisation's in Bangladesh and these 
had to be organised by the Govern-
ment of Bangladesh. It was also 
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~  to Qe.-Aeqe,ssary to exemgt tiell 
imports {rom &Illes tax in, Ba.Qiladeah 
and import duty in India. and lui'-
able amendments of the regulations 
in furce had to be mnde by both the 
Goveplments. The· CentzaL Fisheries 
Carporlltion thereafter took ·up .ne&o-
tiation&.. with authorised exporting or-
ganisations in Bangladesh, finalized 
contracts. and opened the necessary 
letten of credit. Impart ·.f .flsh com-
menced in the first week of October. 
1972. Apart from the fact that ac-
tual import. could not be e/fected be-
fore October 1972. the supplies in the 
initial period October to December 
1972 were at a very low level The 
total vallie of fish imports upto Feb-
ruary 1973 is therefore. only a small 

proportiaa :of.·the value envisaged in 
the Agreement. 

(c) Joint Review ~ ,betwee.n 
officIals of ,the two Govertunents were 
held in October. 1972 and January 
1973 for the purpose of identif)dng 
bottlellec}ts. with a view to taking 
suitable remedial action. On the ba-
sis of these reviews steps were taken 
to establish additional roll£>ction, and 
export points in Bangladesh and to 
resolve problems ariSing from the in-
adequacy of transport arrangements. 
shortage of packing material etc. in 
Bangladesh, The ~  trade be-
gan to register significant improve-
ment in the first two months of 1973 
The figures of imports are as follows: 

Month Quam it)' V.lue 

October 1972 

NO\'-A."ffiber 1972 

December 1972 

January 1973 

February 1973 

In the tlrst week of March 1!J73. an 
official delegation visited Daccn. Na-
rayanganj. Jessore and Khulna in or-
der to study the problems of tbe ex-
port en; and to, assess the measures 
necessary to step up the volume of 
trade, 1t WOIS agreed in consultation 
with the authorities concerned in 
Bang:a De->h to e!feet cert:lin i!ll-
provements in the prqcedures fQr 
periodical fixation of purchase prices 
as well as for payment : J exporters 
througb the designated Banks in 
BangIa Desh. 
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99 5.94.000 

51 3,06,000 

73 4.38,000 

265 15,<}o.000 

350 21.00.000 

Total: 83M 50 .28,000 
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